
OFFICE OF THE PRINCIPAL DISTIUCT & SESSIONS .JUDGE (HQ): DELHI

ORDER

As per Hon’ble High Coun letter no. 20261/Estt./E-l/DHC dated 17.11.2022> Competent

Authority on the recommendation of Hon’ble Working Conditions and Welfare Committee for

staff of High Coun and District Courts pleased to grant the payment of Hard Posting Allowance

to the staff of this office working in the Hon’ble High (-"ourt of Delhi in diverted capacity as per

the approved rate and further, pleased to direct to pay the above allowance to the eligible

officials at the earliest. List of such officials is annexed as Aurextire ' A'.

In compliance of the above order, it is directed that .Hard Posting Allowance be paid to

the eligible officials whose salary is disbursed from Central Distl.i<..t1 TH(.-- and whose names are

mentioned in the list as Annexure ' A’ w.e.f. 17.11.2022.
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CoPY folwarded for information and necessary action to:

1. ’l'lle Registrar General, Delhi High Courtl New Delhi.

2. The Joint Registrar (Esa.-1), Delhi High Courl New Delhi

3' PS to Ld. Principal District & Sessions Judge (HQs)9 Delhi> Room No. 302_A> TH(.'j Delhi

4' All Ld, Principal District & Sessions Judges, West (THC)1 New Delhi (PH(.')1 East> North_ East &
Shahadra (KKD)I South and South East, (Saket), North & North_west & Outer (Rohini)) south_

West (DwaNca).

5' The Principal Disnict & Sessions Judge-cum-Special Judge (PC Act) (CBI)i Rouse Avenue Courts New
Delhi.

6- The DeputY Secretary (Law, Justice & LA), Department of Lawl Justice & LA9 8th Level c_

Wing, Delhi Secretariat, 1.P. Estatel New Delhi

7' The DeputY Secretary, Finance (Budget), Govt. of NCT of Delhi: 4th Level KAn Wing1 Delhi

Secretariat, New Delhi.

8' All Drawing & Disbuuing Officers, West (THC), New Delhi (PH(.-)1 East1 North_ East & Shahadra

(KKD)9 South and South East, (Saket), North & North_west & Outer (Rohini} South_west
(Dwarl(a).

9' '1 he PaY & Accounts Officer, PAO-VI, Tis Hazari, Delhi

10. Accountant General (Audit), AGCR Building> New Delhi _ 02

II. The Pranch Incharge, Administration Branch _ III Central TH(.-1 Delhi
12, Official Concerned. '

Official, Service Book, Room No. 114> TH(.'
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